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Substincas (ODS),'oomomphhd certain amount of
cotftibutiens to the Intemational Monetary Fund by the
developed countries for the purpose;

(6) it so, the stipulation in the Protocol in this regard
and tha machanism provided for monitoring ths
contributions; and

(c) the position of this Fund as on January 1, 19857

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(s) and (b). Tha Montreal Protocol under its article 10
has set up a Multilateral Fund (MLF) with contributions
from the developed countries. The Fund meets all agreed
Incremental costs of ODS phase out of developing
countries to enable their compliance with the schedule
for phasing out ODS. The Meeting of the Parties decide
the overall contributions (pledges) to be paid by the
developed countries for three years at a time and ailso
separately for each of the three years. Tha Meeting of
the Parties, its Executive Committee and United Nations
Environment Programme, acting as treasurer of the
Fund, monitor these contributions.

(c) Total pledged contributions for the years 1991-
95 were US $ 537 million out of which US $ 327 million
were paid as on March 15, 1995 and US $ 210 million
were outstanding of which an amount of US § 140
million was outstanding for the calender year 1995.

Railway line

4040 SHRI KODIKKUNNIL SURESH Will the
Minister of RAILWAYS be pleased to state .

(a) whether the Government proposes to conduct
any survey work to the Extension of Kayamkulam
Railway line upto Trivandrum via Kottar-Vakkara and
extension of Kottayam-Punalur Sabari Railway line
survey upto Trivandrum; °

(b) it so, the time by which the survey work is likely
to be started and completed;

(c) whether the Government have given additional
money for the aurvey extension. and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER
SHARIEF) : (a) to (d). Survey for Kayankulam-Trivandrum
new line via Kottarakara had been carried out in 1987
which revealed that the cost of this 128 kms. line would
be Rs. 115.24 crs. with a return of 7.94% This project
could not be taken up because of Its unremunera-
ativeness and constraint of resources

Survey for extension of Kottayam-Punalut-Sabari
railway line to Trivandrum at a cost of Rs 10 lakhs has
been included in the Budget for 1995-96 and 1s being
taken up
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Sansikrk as an Elective Subject

4041. SHRI ATAL BIHARI VAJPAYEE :
DR. LASMINARAYAN PANDEYA :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pietaed to atate :

(a) whether Government have taken any staps for
the inclusion of Sanakrit aa an electiva subject in the
syllabus of Navodaya Vidyalayas in tha waka of
Supreme Court judgement;

(b) if so, the detalla thereof and the consequent
arrangements made for the teaching of Sanakrit in these
Vidyalayaa;

(c) whether the Government would, keeping in view
the perspective of this judgement and tha importance of
sanskrit in our national ethoa inclusion of Sanskrit in
the syllabe of the education boarda of varioua atatea;
and

(d) if so, the time frame therefor?

THE DEPUTY MINISTER IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT
OF EDUCATION AND DEPARTMENT OF CULTURE)
(KUMARI SELJA) : (a) and (b). The Navodaya Vidyalaya
Scheme follows the Three Language Formula which i$
linked with Its migration policy. In Hindi speaking States,
apart from Hindi and English, all the students study a
regional language of the State where they have to
proceed on migration and In non-Hindi speaking States
all the children study their regional language, English
and Hindi to tacilitate their migration to Hindi speaking
States. Sanskrit Is not being taught as one of the
subjects in the Navodaya Vidyalayaa.

(c) and (d). The Education boards of various States
are under the purview of the State Government and the
syliabi of their boards are decided by the boards/State
Governments concerned.

Thekkady Tiger Reearve

4042. SHRI V.S. VIJAYARAGHAVAN : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether the Government have cieared the
Thekkady Tiger Reserve in Kerala;

(b) # so, the detalla thereof; and
(c) it not the reason therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI KAMAL NATH):
(a) and (b) The Tiger Reserve at Thekkady in Kerala is
known as Periyar Tiger Reserve and waa brought under
Project Tiger during the financial year 1978-79.

(c) Does not arise.





